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4.00 P.M.
SHORT NOTICE QUESTION No I

THE DEPUTY CHAIRMAN There
is a Shor( Notice Question regarding
killing of Indian fishermen.  Shrj
Peter Alphonse.

Killing of Indian Fishermen by
Sri Laokan Navy

SHRI S. PETER ALPHONSE; +
SHRI V. P DURAISAMY.

Will the PRIME MINISTER

be
pleased to state;

“1@Y whether Governgient of Irigia -

are aware of the mercilesg
of Indian fishermep, by Sri
Nava)” People:

(0) whether Sri Lankan Govern.
ment have repcatedly violated their
assurance given o, Goveinment of
Indig 1hat they would not kill Indian

shermen: and ’

kitling
Lankan

(¢) what steps Government have
taken ro far to preven; such occur-
ances in fugure? ’

+*The Question was actually asked
on the floor of the House by Shri 8.
Peter Alphones

THE MINISTER OF STATE!
THE MINISTRY OF EXTERNA
AFFAIRS (SHRIMAT] KAML:
SINHA): (a) Government @
aware of and concernped by the repon
of violence againgt Indian _ﬁb‘lﬂ‘
men in the waters between India #
Sri Lanka. The Government of &
Lanka have denied the involvens
of their Navy in a large majorily¢
the incidents reported. Of the
incidents reported so far in 1%
the Sri Lankan  Government b*
acknowledged the involvement“:
their forces ip only 2 incidents.
Sri Lankan Governmeng have’l}‘
veved that the LTTE is consten!

- looking out for opportunities for &

rupting the good relations thit &%
between India and Sri Lanka.

(b) and- (¢) The problem of |
men have heen a regular subi

W4
ot |

discussion hetween the two GW;“
ments.  Both sides acree on e
need to dral with these nro ﬂ"
i a human and compaSSI‘:’!r
manner. The Sri Lankan Go'®
ment hove assured ws  that

forces are under instructions 'f(" X
cise maximum restraint ‘q 'nv
with Tndian fishermen in Sri 14T
waters  The Sri Uanka Go',-e"'m
have hawever , emphasised ;n
grave security situation exists
T.ankan waters surrnundiy the
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of the country and the steps taken
by them to deal with it. They hgvg
also referred to the vn_olent activi-
ties of the LTTE in their waters. II.I
regard to the incidents where Sri
Lankap naval involvement was ack-
nowledged, it has teen stated that
{hese incidents took place when the
forces were repulsing attacks on
their naval bases.

India has expressed its concern

at the incidents of violence against
its fishermen at recent high-level
exchanges. Discusgions have also

been held with a Sri Lanka Govern-
ment delegation during which the
need for a mechanism ty prevent re-
currence of such incidents has been
reiterated .

SHRY S. PETER ALPHONSE:
Madam, I am sorry tg say that I am
not satisfied with the answer given
by the Government. I am happy lo
nete that the Governmen; is aware
of and concerned by the reports of
violence against the Indian fishermen
in_vlhe waters between India and
§n Lanka. I hope the Government
is also awgre that the prime object
of governance is to protec the lives
and properties of its own  citizens.
Them have been 250 killings, 250 kil-
lings, in (he past five years. Our
sisters have lost their husbands.
Our mothers have lost their sons.
Our children have lost theiy fathers,
But the Government repeatedly says
!!'lat it is satisfied with the reply
£Ven by the Sri Lankan Government.
The siaiement of the Minister says
that the Government of India ig not
.Concem.ed with particular incidents
‘"'"f‘ft'on because thv are want-
':"" Gone by the LTTF to spoil the

‘8tionship  between India and Sri
whnhl We are not concerned as to
d‘° k”_‘?“l our fishermen. The mer-
|r:5g"m""s are go'ng on and they
' w: “"ﬂ\‘: there. After this report,

UM Tike t, know whether the
ﬂ‘:‘”"o"u"“‘-‘"' has tsken any stens to

" who the real culorits are—
“hether it jo ¢h
or the 1 e Sri Lankan Armv

“ T would like to know

[ 14 AUG. 1997 ]

Questions 258

whether the Government hgg got
any information in this regard and,
if it has, whether it is prepared to
furnish  tha; information for the
benefit of this House.

THE PRIME MINISTER (SHRI
I. K. GUJRAL): Madam, as far as
the tragic kilings are concerned, 1
share the anguish of my hon. colle-
ague. Whenever an Indian citizen is
killed, for his fault or for no fault
of his —(interruptions) ...

THE DEPUTY CHAIRMAN:
Pleuse don't circulate papers when
the Prime Minister is speaking. He
should be heard.

SHRI I. K. GUJRAL; Madam, 1
share the anguish of the hon. Mem-
bes. My sympathy goes to the berea-
ved families. "On every such inci-
dent the Government of Indiz has
taken i up and tried to get the Sri
Lankan Government's clarification.
T myself visited Sri Lanky before I
assumed this office and had a discus-
sion on it at length. This issue came
up for discussion with the President
of Sri Lanka and alsp with the For
eign Minister of Sri Lanka several
times. Unfortunately, the situation
ir a warlike scituation. The motiva-
tion for our fishermen is naturally
to catch a few fish to fil] their sto-
mach. But the difficulty is that when
~ warlike situation is prevailing, it
is extremely difficuly t; hold an
enquiry and find out who has done
what. The ‘satisfaction’ that has
heen referred to is not because we
are satisfied with the replies received,
The satisfaction basically is that on
ouw reques; the Sri Lankan Covern-
ment hag tried to en~uire intn every
fncident and on everv incident they
have come bhack and given ue the
datails. on theer two incidents which
rocantly haonened the Foreign Min-
igfer has written to me a detailed
Jetrer saving that he sment a whole
Aav poing into this Ho went Into
fmn lotictics nt aeroolancs and heli-

eontere thar dsy,  he checked VD
where the honts  were 'ﬂwrefor!l-'

he has written 1o ma to say that
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wag not Naval o Army helicopter
ang that they were-not involved in
this. This = is something that
we have 1o take &t its - face
value. Itis not for us, nor is it fea-
sible for us, to try to gay whether
the insurgents have done a certain
thing. or whether the Naval forces
have . done -'a ;° cértain thing.
This is the -situation, Tt is
a warlike situation. * We had caution.
ed our fishermen to be careful and
not to go into the waters where such
a gituation prevails. But this is
an unfortunate situation which Sri
Lanka is-facing for quite seme time.
SHRI 'S. PETER ALPHONSE:
Madam, our Prime Ministep has rich
experience. He should be knowing
about the conditions prevailing in the
Sri Lankan Army. Even Mr, Mark
Tully, BBC.Cortespondent, said that
the most autocratic army in the
whole world is the Sri Lankan Army,
We imow what happened to owr be-
loved Prime Minister, Shri Rajiv
‘Gandhi- when -he vigited Sri Lanka,
He wap -assaulted while inspecting
the Guard of Honour, The Sri Lan-
kan Army and Naval forces do not
take commands. from their political
bosses. Their Army is supposed to
be 3 self-styled one. Even last week
some 20,000 Army soldicrs were ziven
general .agnesty by -the. Sri Lankan
Governmend. ..So, - when the Sri
Lankan Government-ig not able to
control its Army and Navy, it is not
the duty of .our Government to pro-
vide Coast Guards and improve the
presence of -our Indiax Navy because,
Sir, the Park Strait-i very narrow?
It ig only 11 kme. Thres kilometres
is reserved for fishing %y country-
boats, ~ Six kilomretres *area is candy
and rocky: . Only v kilometres area
is available for inecha™sed fishing
boats. Can't you nrovide cafety to
our fisharmen iy 1his two-kilometre
stretch? You are spending thousands
of crofes on defence s I not the
:":'Y 10? 2\:6 --g?vvemmm fo - nrotect
em n 8 it not ' happenin

with the West Benpal -mmn'i',’f- whe
eross IBL with - BangZladesh -.This
is not happening with the. Guiarat
fzhermen who:crees TBL ‘with Pukis-

1

—
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lan. It is l'}appening With Ty
;. Nelu Mbefmen when they crogs
¢ witly Sri Ldnka. It makes thep

X that they- az‘e.-'-second-class citizem |

this country. " Is the Govebimg
i avre of this problem?
. SHRI I. K..GUIRAL: Fim,

must glarify that it is happening
fishermen who cross or do nog ey
the waters towards Pakistan; By
lest month, we, by negotiations, we
able to get 232 fishermen

to ¢ Teleas]
—ffom Pakistaft, A similar situgia

“also... ..

< THE DEPUTY '« CHAIRMAN: I
bim  complete, pleage. Let |
answer come. <

SHRI 1. K. GUJARAL: A sini
sifhation prevails in Bangladesh. b
noceat fishermen op either side of th
vorder really don't know where t
border is. Therefore they follow the
instinet, After all, we are also har
ing traditiona] types of hoats whitt
don’t -have modern facilities, Thy
don’t know where the Naval borde
is end, therefore, they falter m
each other's territory, Pakisa
fishermen falter into our territery
We also’ releaged about 250 or 3
Pakistani fishermen some time batk
A similay situation prevails in Bat
gladesh, That is_because the st
¢bntifient i so siguated.

So far as Sri Lanka is concernedi
again share the agony and an
avpressed by the hon.. friend Te
difficulty is not a questinn of defence
We have, very, adequately srfegu
sl sp far as_ deferce-is c.ma.emfl
But a warlike , situation pr.evvh
Kindly don't,ask_me to commeny &
this thing as.to, who is at fault,. whe
ther the insucgents gra a' faylt &
*he Government_is. at faulp. We hot®

qn= it onge and we have twrnt our
fintare . We den’t intend doing '
“fain. 1t ic their .ingernal. matter, b
is for ‘them 'to decide how they
sort it ot India doesn't wan to 4
sncked {prg this. |

_'SHA{-V. & DURATSAMY: Mada™,
it is gred: ' erigedy | (Hat 'r'ﬂ_"";'"
appedls &f - this House on so MW,
oceasione "6‘8‘\}Q our lnﬂ_;n W
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e fallen on deaf ears of the
verameny ol “India, The Indo-Sri
xa Agieement Was signed on
51974 against (he wishes of the
ol¢ of Tamil Nadu and ‘againsg the
<hes of the then Government of
i Nadu, Anoihey agreement was
ned on 23rd March, 1976, Even
ge agreements protect fishing and
pavigational rights of our fishermen,
1 am sorry 10 say that when our
ermen are constantly killed, the
tement of the Govelnment seems
e Tubbing salt on wounds, The
ief Minister of Tamil Nadu along
gith a group of his Ministers met
hon, Prime Minisier last month,

e Chief Minister has requested him
save  the lives of Tamil Nadu
shermen, Even after that, the
swer given by the Government is
mot ot al] satisfactory, We are not at
copvinced with this answe:, The Sr;
nkan  Government has  started
king allegations against the LTTE
ing that it is disturbing the Indian
ermen, It is their interna} pro-
m. We are nog concerned with it
c answer «wiven by the Prime Minis-
does not say anything abou( any
cific action taken by the Govern
nt, Tt is a routine answer given
 this House I would like to say
Bat the _livelihood of the Indian
hé‘npen depends only on fishing in
historical ~ warters in the tradi-
nal sea. Will - the _ Government
Ure ug that it will ask the Coass
‘ards or the Indi-n Navv to protect
80 fshermen. while (hev 7o foi

n nav

STHE DEPUTY CHATRMARN: 1 thin!
ecfi:r\,:-:?“v“‘i”;st"r did answer these
- e the Subplementary,  He
“vh;,-v_rqd_ ":u;-.'b".’r questions, , Tt
at s}ntop.ror:.t’quh')n Don't go by
ed two "N After that. he
| -
QH:I Y. B DURATSAMY: Madam
" P! fav anvthing about anv
taken by thy Indian
It is - routine answer,

has

‘DWT' CHATEMAN- . You
Penky . B will lsten
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SHRI I, K. GUJRAL: Madam, let
ilig ;au_st'y my hon, friend, if I can,
Our ' concern for the safety of Ludian
fishermen is indeed very genume and
can did, We are very keen that no
ishe.men should suffer, Apart trom
looking into the incidents, we have
worked out some deiails or some
arrangements - whereby  particular
waters.can ©e used by the Indian
fishermen so that they are protected
there, also.trade can be carried on,
But, may I repeat once again-that it
is a warlike situation which prevails
thierc, It hag its hazards, Therefore,
fcr ope rcason or the other, - very
genu'ne, very candid, if fishermen
have to go in those waterg, the risk
elem:nt naturally increases, « have
sviapathy with them, But, there are
certaln limits  beyond whigh India
cannot do anyting, and that is basi-
cally if there is a war situation,
Ther:fore, allegations and counter-
ollegytions are  made both by the
ing:iugents and by the Government—I
am no! saying who is right, who is
wrop I—it is not for me to decide—but
the difficulty is there and [ share this
anguish,

SHRI R, MARGABANDU: Madam,
originally Kachchathivu was a part of
rndia.  In the year 1974, it was parted
.» the Sri Lankan Government. At
that time, an agreement was entered
into with reference to fishing rights,
Very oftens the Sri Lankap Navy has
Loen violating (he conditions of the
-semapt,  In such case, there has
4 demand from Tami] Nadu to
spricve  Kachchathivu (o the Indian
Government. 1 wani to khovw whe-
#her the Government would take any
cteps to retrieve Kachchathivu to the
Indian Government,

SHRI I K. GUJRAL: I think
while the demand may be there the
difficulty is we are

the
~esiion because the question is on
-avercigntics integrities and all thoee

hings
THF. DEPUTY (’u.\m,\u\"_ Now

that is nver



